n'ble Speaker made reference to the loss of about 20 lives due to terrorist attack outside the Supreme Court Complexin Afghanistan on 7 February, 2017
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11.02 A'; hours
(The Members then stood in silence for a short while.)

ORAL ANSWERS TO QUESTIONS
HON. SPEAKER: Q. No.101. Shri Rajesh Kumar Diwakar — Not present.

Shri Rayapati Sambasiva Rao.

(Q.101 and 109)

...(Interruptions)

(At this stage, Shri A. Anwhar Raajhaa and some other hon. Members came and stood on the floor near the Table.)

...(Interruptions)

SHRI RAYAPATI SAMBASIVA RAQO: Madam, it is stated that there are 18,452 unelectrified villages in the country. Would the hon. Minister state the
data bout Andhra Pradesh? ...(Interruptions)

It is mentioned that there is no specific year-wise dedicated allocation of funds for the Decentralised Distributed Generation (DDG) scheme. Would
the hon. Minister state the progress of the projects located in Andhra Pradesh and how much of the total funds allocated has been spent so far?
...(Interruptions)

SHRI PIYUSH GOYAL: Madam Speaker, there are no unelectrified villages per sein the State of Andhra Pradesh. ...(Interruptions) It is reported that
there is 100 per cent electrification. ...(Interruptions) However, there are 427 projects which have been sanctioned under the distributed energy
praject. ...(Interruptions) An amount of Rs.87.88 crore has been sanctioned as cost of projects for the State of Andhra Pradesh....( Interruptions)

SHRI RAYAPATI SAMBASIVA RAO : Madam, I would insist that Andhra Pradesh came into being only in 2014 after reorganization of the State.
...(Interruptions) The State should be given more funds as the fund requirement of Amaravathi, which is the new capital of the State, is more. The
State requires these funds for setting up of structures in and around its capital and other major cities like Visakhapatnam and Vijayawada.
... Interruptions)

Would the hon. Minister assure the people of Andhra Pradesh in this regard? The people of Andhra Pradesh would be grateful to him for ever.
...( Interruptions)

Madam, as the hon. Minister has agreed that 427 projects are still pending for which an amount of Rs.88.27 crore has been allocated, I would like to
know from the hon. Minster as to when he is going to disperse this money for completion of these projects. ...(Interruptions)

SHRI PIYUSH GOYAL: Madam Speaker, in the first year of this Government, that is, 2014-15 itself, we have distributed Rs.139.17 lakh to Andhra
Pradesh. ...(Interruptions)

In the year 2015-16, we have given Rs.1225.95 lakh. ...(Interruptions) Moreover, as and when the claims come in duly supported by execution of
projects and utilization certificates, payment is made under the Deen Dayal Upadhyaya Gram Jyoti Yojana. There is no fund constraint because of
which there could be any delay. ...(Interruptions)



Madam, I must mention here that Andhra Pradesh today has been able to progress quite significantly in the field of electricity, their transmission and
distribution lapses are down, AT&C losses are down....( Interruptions) Everywhere in the State we have been able to satisfy the requirement of
funds. ...(Interruptions)

HAToleliRT arezugt & & yral aptics 101 & amer yrar apics 100 oot sft s @t &
&€ (cauror)
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What does it constitute to recognize a village as 'electrified' when 90 per cent of households of the same village do not have any electric facility?
...(Interruptions)

Second, insofar as West Bengal is concerned, Sundarbans area is a conglomeration of many islands but there is no access of electricity in those far
flung areas. ...(Interruptions)

HTotofter arezrar : dfde, amu adwor ordl U 23 &, amuvr & 33 §)
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HON. SPEAKER: No, it should not be done like this.
...(Interruptions)

SHRI PIYUSH GOYAL: Madam Speaker, for the information of the hon. Member, the definition of an electrified village was finalized by the erstwhile

Government led by his party, the Congress Party, which is, 'a village would be declared as electrified if basic infrastructures like distribution
transformer and distribution lines are provided etc. and electricity is provided to public places like schools, Panchayat, offices and the number of
household electrified should be at least cent per cent of the total households in the village'. ...(Interruptions)

The sorry state of affairs in this country, which has brought up to a situation that over five crore homes do not have electricity seven decades after
Independence, is thanks to the lethargy of the Governments led by the Congress Party which, for over 55 years, ruled this nation, but took
satisfaction from the fact that if they gave electricity to 10 per cent homes, the village was electrified. . ...(Interruptions) It is the Prime Minister
Narendra Modi's Government which has decided to give electricity to every home. Power for All 24x7 is now a seeming reality. ...( Interruptions)

Every village will be electrified by 15t May, 2018 and every home in the country will be electrified by 15t August, 2022. ...(Interruptions)

HON. SPEAKER: The House stands adjourned to meet again at 11.30 a.m.

11.11 hours
The Lok Sabha then adjourned till Thirty Minutes past Eleven
of the Clock.

11.30 hours
The Lok Sabha re-assembled at Thirty Minutes past Eleven of the Clock.
(Hon. Speaker in the Chair)

...(Interruptions)

11.301/2hours
(At this stage, Shri V. Elumalai and some other hon. Members came
and stood on the floor near the Table.)

HON. SPEAKER: Mo, not now. Go back to your seats.

...(Interruptions)

HON. SPEAKER: Mo, not now, but at 12 o'clock.



...(Interruptions)
HON. SPEAKER: Firstly, go back to your seats.
... Interruptions)
HON. SPEAKER: Please go back to your seats. I will not allow it this way.
... Interruptions)
11.31 hours
(At this stage, Shri V. Elumalai and some other hon. Members
went back to their seats.)
HON. SPEAKER: Please you also listen to me that at 12 o'clock you will get the reply and not like this.
...(Interruptions)
HON. SPEAKER: You should not disturb the Question Hour. I will say whatever I want to at 12 o'clock and not now.
...(Interruptions)
HON. SPEAKER: We have clubbed Q. No. 109 to this Question.
Kunwar Bharatendra Singh -- not present.
Shri Dhananjay Mahadik -- not present.
Shri Daddan Mishra -- not present.
Shri Tariq Anwar.
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(Q.102)

SHRI K. PARASURAMAN: Hon. Speaker Madam, I would like to ask the hon. Minister to inform whether the Government proposes to include ERM
Praject of Grand Anicut Canal System in Tamil Nadu (Phase-I of improvements and Rehabilitation of Cauvery Basin) under the National Project. Since
it is an age old system established during pre-independence period and crossed eighty years and whether the Government takes steps to allot funds
under the Central Assistance during the Current Financial, for the implementation of ERM Project of Grand Anicut Canal System since it is a lifeline
support for the canal system and Cauvery farmers?

HON. SPEAKER: Shri. K. Parsuraman, Do you have seen supppementary?
SHRI K. PARASURAMAN: No, Madam.
HON. SPEAKER: Thank You.
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HON. SPEAKER: Q. No. 104. Shri 1.1.T. Natterjee- Not Present.

Now, the hon. Minister.

(Q.104)
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SHRI BHARTRUHARI MAHTAB: Madam Speaker, I have gone through the answer. I have no comment on it. But I would like to remind the Minister
and this House that the Mumbai High Court has directed the DGCA to submit a list of pilots who have obtained their commercial pilot licences after
submitting bogus certificates. In this regard, I would like to ask the hon. Minister what pre-emptive steps have been taken by the DGCA after the
High Court direction to ensure that no one can obtain commercial pilot licence and appointment in any airline on the basis of certificates which are
fake, along with the achievement that has been made by the DGCA.

SHRI ASHOK GAJAPATHI RAJU: The Director General of Civil Aviation is the licensing authority. They have a process which has also been explained.
They go according to that. Besides that, they have periodical inspections also. If anything comes to notice, action is taken immediately.
Unfortunately, two or three cases have come to notice and action is being taken on them according to law. We make no compromise on safety and
security.

SHRI BHARTRUHARI MAHTAB: A case of a fake pilot training institute at Dwaraka in Delhi, not Dwaraka of Gujarat, had come to the notice of the
Government in the year 2011. It was investigated by the Delhi Police and the Director General of Civil Aviation. In this regard, my question would be
about the monitoring mechanism which is activated only on the complaint received from the victims or any other authority. How are such institutes
allowed to be opened and to publicise their activities when we have a monitoring mechanism in our country? Or, is the monitoring mechanism not



actually doing its job? Or, do we need to improve our monitoring mechanism?

SHRI ASHOK GAJAPATHI RAJU: Improvement is a continuous process. It is a fact that some institutes are not maintaining standards; and if they
apply for permissions, those permissions are denied. This is a continuous process. Since he has brought out an institution-specific case near Delhi, I
would find out what

actually it is and I would reach out the information to the hon. Member. The effort would be to see that these type of institutions which take people
for a ride do not exist.

HON. SPEAKER: Next, Shri K.N. Ramachandran. Please ask a short question.

SHRI K.N. RAMACHANDRAN: It is a privilege of our hon. Members that we are travelling during Session times and apart from that also. I am taking
the liberty as a passenger here. I request the hon. Minister through you that we should be provided regional language magazines in the flights
whether it is Tamil, Malayalam, Telugu, or any other language.

HON. SPEAKER: That is only a suggestion.

SHRI ASHOK GAJAPATHI RAJU: Reading material is provided in the flights but about the languages I have no idea. I will find out what exactly it is
and the logic behind using those languages also.
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SHRI ASHOK GAJAPATHI RAJU: Madam, Indian skies are the safest in the world. Of course, certain issues do come and strict action is taken against
those who are responsible.

With regard to Guwahati Airport I would like to say that the congestion has increased. India is the fastest growing civil aviation sector in the world
and this has resulted in another problem of congestion at airports. The Airports Authority of India is attending to it.

HON. SPEAKER: Hon. Members, I have received notices of Adjournment Motion from Shri Kodikunnil Suresh, Prof. Saugata Roy, Dr. A. Sampath and
Shri P. Karunakaran on different issues.

The matters though important do not warrant interruption of business of the day. The matters can be raised through other opportunities.

I have received notice of Adjournment Motion from Dr.P. Venugopal regarding the Governor who is a Constitutional Authority. This matter cannot be
raised in the House.

I have, therefore, disallowed all the notices of Adjournment Motion.
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